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SlONS (SHRIMATI MARGARET 
ALVA): (a) The number of institu- 
tions supported by the Department of 
Electronics in various states for im- 
parting computer education and train- 
ing at various levels, are as follows:- 
- - 

Programme No. of 
Institutions 

Master of Technology 
(M.Tech.) . 
Bachelor of Technology 
(B.Tech.) . 
Master in Computer 
Application (MCA) . 
Post Graduate Diploma 
in Computer Applica- 
tion (PGDCA) 
Post Polytechnic Dip- 
loma in Computer 
Application (PPDCA) 
PG DCA (Hindi) . 
Diploma in Computer 
Engineering (DCE) . 
Industrial Training 
Insititute (ITI) (Certi- 
ficate) . 
M. Tech. Cross Migra- 
tion Programme . 
MCA Teachers Training 
Programme . . 
DCA Teachers Training 
Programme . 

(b) The facilities for conducting 
M. Tech./MCA programmes are Wrely 
to be extended to more institutions. 

(c) The specific s tep  taken by the 
Government to give a boost to the 
computer industry are as follows:- 

(i) Industrial licensing including 
foreign collaboration approval 
has been made automatic; 

(ii) Foreign equity participation up 
to 5 1 "/0n the large scale sec- 
tor units has been made auto- 
matic; 

(iii) Equity participation up to 24% 
in tiie small scale sector has 
been allowed; 

(iv) There is no locational restric- 
tions on computer manufactu- 
rers; 

(v) To optimise the production 
level and achieve economics af 
scale as per the international 
levels, the units would be 
allowed substantial expansion; 
and 

(vi) The minimum percentage of 
value addition in case of com- 
puter hardware items has been 
reduced to 15% to boost ex- 
ports to hard currency areas. 

Salficient frod~~ction of Sugar to eii- 
minote the Possibility of 

3708. SHRI DHARAM PAL 
SlNGH MALIK: Will the MINIST. 
ER OF FOOD be pleased to state: 

(4 whether the Government have 
urged the sugar mills to work over- 
time to ensure sufficient production 
to eliminate tiie possibility of imports; 

(b) if so. the reaction of industry 
thereon and incentives offered by the 
Union Gover~ment aud State Govern- 
ments; and 

(c) the proposals in this regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD (SHRI 
TARUN GOGOI): (a) to (c) Union 
Government had announced incentives 
in the form of higher free sale quota 
for early crushing and late crushing 
during the season 1990-91 in order to 
enable sugar factories to produce 
more sugar. This has helped the fac- 
torics to increase the duration of crus- 
hing and thereby boost production. 
The production as 011 31-7-1991 ag- 
gregated to 117.75 hkh tonnes as 
against 108.58 lakh tonnes on the cor- 
responding date during the previous 
season 1989-90. 

As per the aforesaid incentive Sche- 
mes, free sale at 757A was granted 
MI production achieved during the 
period 1st October, 1990 to 15th No- 
vember. 1990 and free sale at 72% 
was granted on production achieved 
during the perid 1st May, 1991 to 
3 1st July, 1991 in the current 1990-9 1 
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season, as against the normal free sale Information is being collected and 
of 55%. will be laid on the table of the House. 

Informahon about the incentives, if 
any, of€ered by the State Governmenr hemwe in Price of NeweprhPt 
is not available. 3710. DR. C. SILVERA: Will the 

Miuister of INFORMATION AND Nenr wW '7 Seek BROADCASTING be pleased to 
Massive b y  O k n  state: 

3709. SHRL DATTATMYA 
BANDARU: Will the PRIME M?- 
NISTER be pleased to state: 

(a) whether the attention of the 
Gwemment has been drawn to the 
news item captioned "7 PSUs seek 
massive lay offs" appearing in the 
Economic rimes Bangalore edition. 
dated July 19, 1991. 

(b) if so, the detds  thereof and the 
reaction of the Union Government 
thereto; and 

(a) whether the price of newsprint 
has been increased in recent past; 
and 

(b) if so, the details thereof and the 
reasons thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF INFORMA- 
TlON AND BROADCASI WG 
(KUMARI GIRIJA VYAS): (a) Yes. 
Sir. 

(b) Details thereof are given in the 
steps taken Or statement attached. There is, at prc- 

pd be a*cn by the sent, no statutory control over the emment in the overall interest or pices of indigenous ncwspriot which !housands of employees of these Pub- are commmially delemined by mu- lic Sector Undertakings? ket factors. Prices of imported news- 
-THE MINISTER OF S T A ~  IN print depend on procurement prices 

THE M ~ ~ S T R Y  OF INDUSTRY contracted by State Trading Corppra- 
(SHRI P. K. THUNGON): (a) to (c) tion- 

STATEMENT 

I. Pricesof indigenous Newsprint: (Rupeesper MT) 
NEPA Ltd. Hindustan Mysore Tamilnadu 

Newsprint Papers Ltd. Newsprint 
Ltd. & Papers 

Ltd. 
November, 1990 . 13,700 14585 15180 16470 

(52 GSM) (52 GSM) (52 GSN) (49 GSM) 
1 5460 16090 
48/49 GSM) (48149 GSM) 

June; 1991 . . 14,800 15335 16905 17270 
(52 GSM) (52GSM) (48149 GSM) (49 GSM) 

16255 
(48149 GSM) 

n. Pricm o f  Imported Newsprint: 
Standard Glazed ~Bmgladeslt 

Ja-Man:h, 1991 12,260 17,645 11,335 
April-J~ne,1991 . . . 13,000 18,735 12,050 
Idy, 1991 . . 16,000 23,300 14,800 
Aqpt-Sept., 1691 -. . 16,000 23,300 14,800 

*A dr&arge of Rs. 800 PMT on Standard newsgrint including Bangladesh 
2?, pMT on G l a d  newsprint wdl be charged with effect from 1-8-1991. 

! 


